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capital loods and raw materials 
alongwith many otber concessioDs 
are liven. 

(xvi) Governmeot has beca giving liberal 
assistance for sponsoriol and fund­
ing promotional activities such as 
market studies, buyer-seller meets. 
participation in international fairs 
and exhibitions. 

(xv) Permission for use of foreign brand 
names for domestic sales has been 
approved ill the case of ready made 
garments with tbe stipulation tbat 
only indigenous fabrics are used; at 
least 15 per coot of the production 
is exported and no royalties are 
allowed on domestic sales. 

(xvi) The agency commission bas 
bel!n increase and rules for blanket 
permission for foreign excbange 
have beet} substantially liberalised. 

[Encll"h] 

Textile Policy (1985) 

3348. SHRt N. SUNDARARAJ : Will 
the Minister of 'rEX tILES be pleased to 
state: 

(a) whether in the textile policy of June, 
198 S the textile industry is being asked to 
compete in tbe international market ; 

(b) if so, whether it ~envisaaes moderni. 
sation of existins textile mills; and 

(c) if so, the efforts made by Govern­
ment to reduC'c the labour force whilo textile 
units are being modernised and uneconomical 
mills closed ? 

:rUB MINISTER. OF STATE IN THE 
MINISTRY OF TEXTILES (SHRI 
RAFIQUE ALAM): (a) The textile policy 
of June 1985 envisages measures to make 
exports of textile goods more competitivCl in 
the international markets. 

(b) Yes, Sir. 

(c) The textile poJicy also oDvi ... tbat 
interests of labour sball be protoc,eeI in tho 
process of modernisation and closure of DOn­
via ble miJIs. 

Expeoditure oa Non.Producttve Projectl 

3349. SHRI C. MADHAV RBDDY : 
Will the Mini,tor of FINANCB be plealOd 
to state: 

(a) whether Government propose to 
review expenditure in bard currency on DOD­
productive projects such as oiJseeds. dairyiog 
and other soft projects by ItoppiOI .. b 
imports; aod 

(b) jf so. the details tboreof 1 

THE MINISTER OF STATE IN TH8 
DEPARTMENT OF ECONOMIC AffAIRS 
IN THE MINISTRY OF FINANCB (Stl&1 
EDUARDO FALBlRO) : (a) No luch 
propos.:! 1 is under consideration. Porei.n 
exchange for import of various items is relea­
sed on the basis of domestic availability •. 
prices, forei,D exchaDlo availability and 
other rel~ tcd factors. 

(b) Does not arise. 

Nexus between Narcotics SmalaUnl 
and Terrorism 

33S0. SHRI SAIPUDDIN 
CHOWDHAR.Y: 

SHRI AMAL DATTA: 
SHRI HANNAN MOLLAH: 

Will the MiDlster of PJNANCB be 
pleased to state : 

(a) whetber Governmont are aware of 
the srowina nexus between Darcortica smug­
ling and terrorism; 

(b) whether Governmont afe also awaro 
tbat Delbi bas becom, a major transit poiot 
for herllin orgio8tin, in tho GoldeD Crosoont 
destined for tbe West; 

(c) whethor the situation bas booQ ID)'.1., 




